
GOVERNMENT OF MEGHALAY A 
LAW (B) DEPARTMENT 

***** 
N..QTIFIC ATJON 

Dated ShiJIong, the osth March, 2026 

No. LJ(B) 69/2012/88- In exercise of the powers conferred by sub-section (I) of section .14 
of the Bharatiya Nagarik Suraksha Sanhita, 2023, the Governor of MeghaJaya hereby appoInt 
the following Assistant Commissioners.as the Executive Magistrates within East laintia Hills 
District, with immediate effect until further orders: 

1. Smt. Eurekha D. Shira, MCS, Assistant Commissioner. 

2. Smt. Eleanor Mikkimchi A. Sangma, MCS, Assistant Commissioner. 

Memo No. LJ (n) 69/2012/88-A, 

Copy forwarded to:-

Sd/­
(S.K. Sangma) 

Deputy Secretary to the Govt. ofMeghalaya, 
Law Department 

*** 

Dated ShiJIong, the osth March, 2026 

I. The Deputy Commissioner, East Jaintia Hills District, Khliehriat with reference to your 
letter No. EJI-IDICON.12/0FF/2024175, Dt. 02.07.2025. 

2. The Director of Printing & Stationery, Meghalaya, Shillong for publication of . 
Notification in the Meghalaya Gazette. 

~. ~onnel & A.R. (A) Department for information. 
~~? (Data Entry Operator) Law (A) Department for uploading the Notification in the 

Law Department website. 

By order etc., 

Sq'lll1/'a~ 
!;(puty Secretary to the Govt. of Meghalaya, 

Law (B) Department. 


